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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH
NEW DELHI

Filing No.2384
dated 6.11.96
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Wednesday, this the 4th day of December, 1596.
“ﬁN'BLE MR. JUSTICE CHETTUR SANKARAN NAIR, CHAIRMAN

HOM'BLE MR, S.P. BISWAS, MEMBER (A)

Sushil Kumar S/o K,S5, Yadav

Bechan Ram S/o Somarysah

Apil Kumar Singhal S/o KK, Singhal
Kaushlendra Singh S/o Vidya Ram
Narzndra Singh Yadav S/D R,R, Singh Yadav
H,5, Shishgdiya S/o D',5. Shishodiya .
Tarak Nath Bera S/o Sh, D.C, Bera

. Prem Chand Verma s/o C.lL Verma.

9, Brij Bhgosan Agarwal s/o R.K.Agarwal
10 Naval Kishore s/c Mangli Ram

11 ,Kanak Kumar Mandal s/o D.C.Mandal
12.,A5au Singh s/o L.P«3ingh :

13 ,Vijay Kumar Raghav s/o G.5.Raghav

14 ,Ratan Singh Jayas s/o Dunger Singh
15 ,Rakesh Tomer s/o Mahendra Sirngh
16.Babu Ram s/o Jassu Sdmgh

17 Afroz Ahmad s/o lqrar Ahmad

18 ,Rambilas Gupta s/e R.J.Ram,

19 ,Raikumar Singh Rana s/é Shedan Singh
20.5unil Kumar Srivastava sfo T.Pe.Srivastava, '
21 JUmakant Das s/o S.C.Das,

22 Mirendra Singh Negi s/o Shiv Raj Singh
23 ,Lhandresh Kumar s/o 5e.0.5rivastava
24 ,Ajay Kumar s/o Late R.G.Garg

25 ,Abhay Suman s/o G.S5.Rana

26 ,8ijuvarnhese s/o M.J.Verghese

27 .Sandeep Kumar Sharma s/o B.K.Sharma
268,.Biswanath Halder s/c L.C.Halder
29.Sanuale Yadav s/o 5.R.Yadav,
30.5hyam Singh. &8/o Phagunilal :

%1 ,Omeshuar Dea Sharma s/o B.P.Sharma
32.Ghanshayam Singh s/o Vikram Singh

33 Nandeshwar Mishras/o Re.G.Mishra

34 ,Ompal Singh s/o Jagveer Singh

35 Pramod Kumar s/o Jagdeesh Prasad

36 . Manoj Kumar s/o VeK.Gupta

37 Amarjest s/o Mahatam .
38,Girdharilal s/o Fakir Chand

39,.,Anil Kumar s/o Shri M.L.Sharma

40 ,Nand Lal Verma s/o Ram Lakhan

41 ,Rasham Pal Singh s/o Jay Pal Singh
42 ,Rajesh Kumar Chaodhary s/o V.K.Sharma

:'43.Pramod Kumar Sharma s/o Se.ReSharma

44 ,Shashi Kapoor Pandey s/o Jagdish Pandsy
45 .Pradeep Kumar s/o Pyare Lal
46 JAvnish Kumar Mjshra sfo AP .Mishra

47 ,Om Parkash s/o Late Baldav Prasad

48,Sunil Srivastava s/oc R.N.Srivastava
49 Binod Kumar Singh s/o R.N.Singh
SGP_Abu Shahma Ansari s/o Mohd., Hamid Ansari
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51 Navin Kumar. Saxena s/o S.Pe3axena -
52,Umesh Chandra Agniketri s/o M.D.Agnihotri
53 ,Rajesh Kumar Srivastava s[c Y.Nfbrivastava
54 MHemant Kumar Joshi s/o M.CeJoshi

55 sGhan Shyam Bakshi s/o B.PeBaiishi ‘
56,5anjay Kumar Ahuja s/o K.L.Ahuja

57,5unil Kumgr Gupta s/o Lgte Ved Prakash
58,Jay Prakash Singh s/o Late Bahari Sipgh

59 ,Rajesh Yadav s/o Inderpal Yadav
60.0inash Chandra s/o Maya Datt

vt .. fpplicants
(By Shri B.S5.Mainee, Advocate) ~pRaLE

Versus

¢ Upnipn of India through
: The Secretary,
Ministry of Railways, _
(Railway Bpard), Rail Bhauan,
Raisina Road, -
New Delhi- 110 001,

2. The General lManager,
Nort hern Railuay,
Barpda Houss, -
New Belhi- 110 001, -

3, The Divisignal Railway Manager,
Northern Railway,
Moradabad ( U.B.).

4, .- The Genzral Manager,
- Eastern Railuway,
Fairles Place,
Calgutta, ~ +vee.Raspondents

(By Shri P.3.Mahendru,Advocate)

The application having been heard on 4,12,1996 ths
Tribumal on the same day delivered the following

0 RDER .

CHETTUR SANKARAN NAI'R(J), CHATRMAN -

Though-a qﬁestion%of jurisdiction is raised, it

is unnecessary to go into that in vieuvof the submissions
made by‘iearhed.cougsgl on both sides. It is aéraedthat

a rapreseﬁtation may'bg made by_applicantibefore Geperal
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Mapager, Northern Railway and that the said Ganeral
Manager will pass appropriate prders thersen within
four months from the date of receipt of the
representation., UYe record the submission and

dispose of the application. No costs.

Dated, this the 4th day of aecember; 1895,
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( 5. P. BISWAS ) ( CHETTUR SANKARAN NAIR, 3, )
Member(A) Chairman

‘Saniu't



